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Accident ot Qents,

8594. SHRI S. C. SAMANTA : Will
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whether the Accident Investigation
Section is proposed to be taken out of the
purview of the Director General of Civil
Aviation and placed directly under the
Ministry of Transport or under any other
Ministry considered suitable ; and

(b) if so, the action taken in the matter
so far ?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH):
(a) and (b). The question of separation of
the Accident Investigation Branch from
the organisation of the Director General
of Civil Aviation, in implementation of a
recommendation of the Estimates Com-
mittee, is under examination.
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